H TEM NO. 111 COURT NO 4 SECTI ON | X
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQO(s). 1886 OF 2007
DALCO ENG NEERI NG PVT. LTD. Appel | ant (s)
VERSUS
SATI SH PRABHAKAR PADHYE & ORS Respondent ( s)
WTH CGivil Appeal NO 1858 of 2007
(Wth office report)
Date: 17/03/2010 These Appeal s were called on for hearing today.

CORAM :

For Appellant(s)
in CA 1886/ 07

in CA 1858/07

For Respondent (s)
in CA 1886/07

in CA 1858/08

(A ay Kr.

HON BLE MR, JUSTI CE R V. RAVEENDRAN

HON BLE MR JUSTICE R M LODHA

HON BLE MR, JUSTI CE C. K. PRASAD

M. Alay Majithia, adv.

M . Shekhar Kumar, Adv.

Dr. Kail ash Chand, Adv.

M. Vinay Navare, Adv.

Ms. Abha R Sharmm, adv.

M. Gaurav Mtra, Adv.

M. S. Udaya Kumar Sagar, Adv.
Ms. Bi na Madhavan, adv.

M . Anogh P. Parlikar, Adv.

for MS. Lawyer’S Knit & Co, Advs.
Ms. Asha CGopal an Nair, Adv.

M. K. V. Vi shwanat han, Sr. adv.
Mb. Vani ta Bhargava, adv.

M. Abhi j eet Swar oop, Adv.

for M S. Khaitan & Co., Advs.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Learned counsel for the respondents in C A NO
2.30 p.m and was on

1886/ 2007 started his argunents at
hi s | egs till t he rising

remai ned part-heard.
Jai n) (MS. Negi)

Court Master Court Master

of t he

Court. The matter



